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(b)   Review by Government on the working of the above 
Institute. [Placed in Library. See No. L.T. 4482/01] 

III.   The Approach Paper to Tenth Five Year Plan (2002-2007). 
placed in Library. See No. L.T. 4483/01] 

Notification of the Ministry of Labour 

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR 
(SHRI MUNI LALL) : I lay on the Table under the Delegated 
Legislation Provisions (Amendment) Act, 1983, a copy (in English and 
Hindi) of the Ministry of Labour Notification S.O. No. 746 dated 22

nd
 

March, 2001 regarding the coverage of establishments under the 
Employees' Provident Funds and Miscellaneous Provisions Act, 1952, 
together with delay statement. [Placed in Library. See No. L.T. 
4473/01] 

Annual Report (1907-96 and 1999-99) of Food Corporation of India 
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 [Placed in Library. See No. L.T. 4463/01] 

Report and Accounts (1999-2000) of the Telecom Regulatory 
Authority of India, New Delhi and related papers 
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